R P(Crl.)No. 669 OF 2005
CHAVBER MATTER SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Review Petition(Crl.) No. 669/2005 in Crl.A No. 904/2004

SOFANA AJI'T Petitioner (s)
VERSUS
Y. ABRAHAM AJI TH & ORS. Respondent (s)

( Wth Appln(s). for c/delay in filing review petition )

Date : 31/03/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARl JI T PASAYAT
HON BLE MR JUSTI CE C. K. THAKKER

By Circulation
UPON perusing the papers, the Court made the foll ow ng
ORDER
Del ay condoned.
The review petition is dismssed in terms of the

si gned order.

(Neena Ver na)
Court Master

Signed order is placed on the file.
IN THE SUPREME COURT OF | NDI A
CRI' M NAL APPELLATE JURI SDiI CTI ON
REVI EW PETI TION (CRL.) NO 669 OF 2005
I'N

CRI M NAL APPEAL NO 904 OF 2004

Sofana Ajit....... Petitioner
Ver sus

Y. Abraham Ajith and Os........ Respondent s

ORDER

Del ay condoned.

We have carefully gone through the review petition and the connected papers.

We do not find a



ny nerit in the petition for review The same shall stand accordingly dism ssed.

New Del hi , ( C. K. THAKKER )
March 31, 2005.



